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% “u) The party should give an under-
: taking that*it would import
components only as per the
imports policy in force from
time to time, and that such
imports would be in conso-
pance with the list of standar-
dised componecats as approved
by DOE. They should also
get the CTV sets made by
them tested by DOE’s desi-
gnated agencics on a sample

basis.

(iv) The party should also give an
undertaking that he would nci-
ther manufacture CTVs for
por sell CTVs to any company
who may use foreign owcred
brand names.

The party should neither boid
nor propose 10 have forcign
cquity to implement his CTV
project.

(v)

Flow of Funds From Abroad to
Varioas Organisatioas ia the
Coentry

2459. SHRI MADHAVRAO SCIN-
DIA: Wil the Mioister of HOME
AFFAIRS bc:plcased to state

'(2) whether Government have lately
chalked out a scheme to strengthen the
administrative and other arrangements
for monitoring the flow of funds from
abroad to the various organiusations in
the couatry ;

(b) if o, the steps proposed to be
taken under the scheme ; and

. ™ I
(ﬁ)’lhc cstimated amouant of forcign
contributions presently flowing into the
country which is received by various
organisations ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RAJAN LASKAR): (a)
and, (b) Under the cursemt exchaage
coatrol
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receipts such as shipping, insurasce,
dividend, towrism roceipts, ctc., besides
the four heads of _roceipts rolevaat to
the term inward rcmittances namely.
(i) family maintcnance, (ii) savings of
non-residents, (iil) migrant an dtrans-
fers and (iv) money order recipts are
permitted to flow into the country
provided these arc through the normal
banking channcls. Under the currcat
regulators, authorised dealers are regiur-
ed to furnish details of remittances of
Rs. 10,070/~ and above, ’

Forcign Contributions to associatiogs
haviag definite cultural, economic, edu-
cational, religious or social programme
or by the organisations of a political

nature not being political parties are .

being regulsted under the provisions
contained in the Foreign Contribution
(Regulation) Act, 1976. A monitoring
cells is being set up to ideatify the
suspect organisiations 2nd carry out
scrutiny of accounts of such organisa-
tions . and probe their activities by

- wndcrtaking ficld investigations with a

view to finding out violation of the
provisions of Forecign Contribution
(Rcgulation) Act.

(c) According to the computerised

results foreign contributions amouatiog -
to Rs. 182.35crores and Rs. 170.08 crores

were received during the years 1976-77
1979-80

1979 onwards is andcer
sations. ..

®

Policy for Bookings of Asto Vehicles

-

2490. SHRI N.K.' SHEJWALKAR:

Will the Minister ‘of INDUSTRY be
pleased to state :

(a) whether there is any pohcy
delermmcd for the bookm;s of various

auto-vehicles i.e. cars and scooters :

(b) whether it is a fact that various
companics are adopting arbitrary prac-
tices in booking the auto-vehicles,
neither proper interest for all the time
on the depotits is given nor there is any

respectively. The data
contained in the returns for the year,
computeri-
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